IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

JODHPUR BENCH, JODHPUR j
ORDER SHEET /S

O aimel  APPLICATION NOGA 3 OF RV 1~

Applicant(s)

Advocate for
Applicant(s)

Respondent(s)

Advocate for
Respondent(s)

Notes of the Registry

Orders of the Tribunal

2 S| o4) 2002

\\fh/’:n I CSingwd, Cvmsel Fo apgticomd
Y‘:[ mﬂ“""%&@ﬁ?—% Q’\c)jia.h,o,‘, you 13‘751"4& hold @L\e
t AV R mcx‘-Fh\G/ s ) OQY- resg y . -
gty

e LQecomed (oo ) o e
Mt Woubs 4y WithdAows  Hagc
OB Hnal Bl cokSers. Preger o
Mowas. 7 GV girod  RDAL i,
A diomised  au ST A sty |

Oy

J. K. KAUSHIK A V. RAGRATH
Judi, Mombee Adm, Membor

Part II and Ul desireyed
in my presence en .{. )KS r-l'e
under the suocervisien ef
seclion cllicer (| asper

order daled..gz..ﬁ\) a5,

Secﬁom &ggx{y(/w:d)



